
THE GAUHATI HIGH COURT AT GUWAHATI
IHIGH COURT OF ASSAI4, NAGALAND, MIZOP}M AND ARUNACHAL PBTDESH)

NO.HC.VIT-16/2002/ 3gr7 A

From Shri Kaushik Kumar Sharma,
JT.Registrar (Vigilance),

Gauhau High Court,
Guwahati.

To, Shri Dhrupad Kashyap Oas,

District & Sessions ludge,
Hailakandi. ^ 4

Dated Guwahati, the 4 Augun, ZOZ|

Stauon leave permission.

Your letter No. JHD.- 11201911013229 dtd. OI-LL.2OZO.

Sub:-

Ref:-

Sir,

Wiul reference to the above, I am directed to inform you that your
prayer for permission to leave the statjon, with your ofrcial car, at your ourn cost,
from the moming to evening of 2g,Og.212f, has been granted, Further, the next
senior most Judicial officer at the station will remain in charge of your Court and
office in your absence.

Yours faithtully,

sd.l.
,T.R,EGISTRAR OIGILANCE)

Memo o.Hc.vr- t6t2oo2t J t1 7 tA, dated Z 6- I - t-<2-1
Copy to:

1. The Project Manager, Gauhau High Court.
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